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C. A No. 1833-1834 OF 2003
| TEM No. 1B Court No. 5 SECTI ON XVI |
FOR JUDGVENT

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL Nos. 1833-1834 of 2003

REGU MAHESH @ REGU MAHESWAR RAQAppel | ant (s)
VERSUS
RAJENDRA PRATAP BHANJ DEV & ANR Respondent (s)
(HEARD BY HON BLE DORAI SWAMY RAJU AND ARI JI T PASAYAT, JJ.)
Date : 30/10/2003 These Petitions were called on for pronouncenent of
Judgnent today
CORAM :

HON BLE MR, JUSTI CE DORAI SWAMY RAJU
HON BLE MR, JUSTI CE ARI JI T PASAYAT

For Petitioner (s)M. SUK Sagar, Adv. for
Ms. Lawer’'s Knit & Co., Adv.

For Respondent (s) M. Venkateswara Rao Anunol u, Adv.

ORDER
Hon’ ble M. Justice Arijit Pasayat pronounced the Judgnent of the Court.
The appeals are disnmissed in terns of the signed Judgnent. No costs.
(D. L. Chugh) (Vijay Aggarwal
Court Master Court Master

Si gned Judgnent (REPORTABLE) is placed on the file



